
to 
CAT/i/il 

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
CUTTACK BENCH, CUT rACK 

O.A./.!RA. No.................. ...................199 

. ........ Appcant (s) 

Versus 

- .1 	I Respondent (s) 

Sr. No. 	Date 	 Order with Signature 

	

121.9. 0 	Heard Mr. A,K.hapatra. He is to satisfy how the 

application is within, the time. Put up on 17.10.90. 

/ 
/ '- 

Member (Judicial) 

2 
	

17.10.0 	Mr.A.K.Mohapatra,learned Counsel for the applicant 

files a imo for withdrawal of this case. Prayer is aflowed 0  

The Original Appi icat ion is 

Vice_Chairman 

Membf(Judic lal) 


